[ 14 December, 2022 ]

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI ABIR RANJAN BISWS (West Bengal): Sir, | also associate myself with the issue
raised by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the issue raised by the
hon. Member.

MR. DEPUTY GHAIRMAN: Now Special Mentions. AT 5 8XgR §d S|

SPECIAL MENTIONS

Need to start train between Agra and Ballia
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a1me) €S a1g gfera & forg Sar fasar SR, o 98 W TR, aRToY, TSR § g
ol I dfeTdT Uga SR 90T 6 GATTAR dferal § a7qd TINRTS o forg v
BRI S Ahell 21 SHH o BT STIRT AAT ST Dl ATHSBRT Graem fa i A
MY AT W et F301 St W TR & {6 3 791 g9 91T IR BRaTs a1

sft FRT PR (SR U= : FEIeY, # WY B 39 AN 9 Hag Ha1 ¢l STHHTI
ST, 3TYen! # g9 a1 =12yl

DR. SANTANU SEN (West Bengal): Sir, | would also like to associate myself with the
Special Mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | would also like to associate myself with the
Special Mention made by the hon. Member.

DR. FAUZIA KHAN (l\/laharashtra): Sir, | would also like to associate myself with the
Special Mention made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | would also like to associate myself
with the Special Mention made by the hon. Member.

sft SgauTafe: AR 8t RIS $HR & S, not present. Dr. K. Laxman.

Need to recognize the JIPMER OBC Welfare Association

DR. K. LAXMAN (Uttar Pradesh): Sir, my Special Mention is regarding JIPMER OBC
Welfare Association.

The DoPT, Government of India, has issued various instructions for monitoring
the compliance of various provisions for protecting the interests of SC/ST and OBCs.
One such instruction has been issued regarding the nomination of a Liaison Officer
and setting up of a Cell in each Ministry or Department to ensure enforcement of
orders of reservation in posts and services of the Central Government. The role and
responsibilities of the Liaison Officer are clearly defined. He is supposed to oversee
the implementation of various provisions pertaining to the reservation of posts for
SC,ST, OBCs, etc. Each Ministry/Department is also required to set up a Special
Reservation Cell within the Ministry/Department.

In this context, JIPMER Staff OBC Welfare Association approached the
authorities for the recognition of their Welfare Association but ended in vain. The



